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Assembiy Question No. 146

To Conduct Survey for BPL Cards

Shri Parmod Kumar Vij, MLA: wil the Deputy Chief Minister be
pleased to state:-

Whether there js any proposai under consideration of the
Government to conduct survey for Ration Cards (BPL) in future; if so,

the criteria in this regard; if not, the time by which the survey is likely

to be conducted;

The time and the year in which the survey for BPL, OPH and AAY

categories was conducted by the Government in State;

Whiether the name of 3 PETSGIT oF another fami,";,_ £an. be included in
the ration card of 3 -family; if s0, the procedure thereof; if not, the
number of ration cards in which such addition of names of persons
other than family members reported in Panipat City togetherwith the
numbers of complaints received in the saig matter by the

department alongwith the action taken against the erring persons:;

Whether name of any member related to family concerned be

excluded from the ration card without conducting any inquiry; if so,



conducting any survey in Panipat City during the last few days;

the total number of card holders in Panipat City Assembly

Constituency togetherwith the category wise number of (BPL, OPH,

AAY) ration card holders; and

The time by which the depots suspended dye to irregularities on the

complaint of Public representatives and the common people during

the lockdown are likely to be cancelled;



Answer:

Dushyant Chautala, Deputy Chief Minister, Food, Civil
Supplies and Consumer Affairs Department, Haryana

Sir.  The Food, Civil Supplies and Consumer Affairs Department does
not conduct any survey for BPL and the work of inclusion/exclusion in
BPL list is a continuous and ongoing process on the basis of survey
conducted by Rural Development Department and Urban
Development Department for rural and urban areas respectively.

The last survey for BPL was conducted in year 2007. Thereafter, the
Government has used the Socio Economic Caste Census-2011 (SECC-
2011) lists for inclusion of names in BPL list. And now the online
applications are received on continuous basis which are verified on
the basis of poverty line list and SECC data. So far as Other Priority
Households (OPHs) survey is concerned, this survey was conducted in
the year 2013 while implementing the National Food Security Act,
2013.

The name of a person of another family cannot be included in the
ration card of a family. A complaint in this regard was received in

Panipat and investigation is being carried out by district police.



Vil
Appropriate action will be taken against the erring persons after
receipt of inquiry report.
Name of any member related to family concerned cannot be
excluded from the ration card without conducting any inquiry. The
concerned Inspector/incharge conducts verification on an application
made by the applicant and further necessary action is taken
accordingly. No name of family members has been excluded in
Panipat City without conducting any verification.
The total number of ration cards in Panipat City Assembly

Constituency category wise is as under:-

AAY BPL OPH Total

2293 16530 51098 69,921
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During the lockdown, in Panipat the supplies of 35 depot holders

have been suspended, the licenses of 10 depot holders have been
cancelled and 7 FIRs have been lodged. The decision regarding

suspended depot holders will be taken after completion of inquiry.
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